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THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (SHRI RAOSAHEB DADARAQO DANVE) :
(a) and (b) Section 23 of the National Food Security Act, 2013 (NFSA) provides that
in case of short supply of foodgrains from the central pool to a State, the Central
Government shall provide funds to the extent of short supply to the State Government
for meeting obligations under the Act. Accordingly, in pursuance of power conferred
under Section 39 of the Act, Government of India has notified the Rules in this regard on
27 October, 2014, These rules infer alia provide a total period of 60 days for processing
of claim for funds made by a State Government.

(c) and (d) Section 39 of NFSA provides for power of Central Government to make
rules to carry out the provisions of this Act, which inter alia include rules for maternity
benefit and nutritional support to pregnant women and lactating mothers and children,
manner in which funds shall be provided by Central Government to State Governments
in case of short supply of foodgrains under Section 23 etc. The rules for as per provision
under Section 23 have already been notified as stated in reply to parts (a) and (b) above.
The rules with regard to maternity benefit, Integrated Child Development Services
(ICDS) and Mid-day Meal (MDM) schemes have not been notified. Section 41 of the
Act however provides that the schemes etc., existing on the date of commencement of
the Act, shall continue to be in force and operate till such schemes etc. are specified or
notified under this Act or the rules made thereunder. Accordingly, the entitlements for
pregnant women and lactating mothers and children under the Act are being delivered
through the ongoing schemes of Indira Gandhi Matritva Sahyog Yojana IGMSY), ICDS
and MDM.

Foodgrains to poor under welfare schemes

$701. SHRI RAMDAS ATHAWALE: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether Government has formulated welfare schemes to provide the poor with
foodgrains lying in godowns of Food Corporation of India;

(b) if so, the details thereof, as on date; and

(c) the quantum of foodgrains provided through these schemes along with the
number of people who got benefited during the last three years as on date, State-wise ?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION (SHRI RAOSAHEB DADARAO DANVE): (a) and
(b) The Government has been providing foodgrains at highly subsidized prices to the

TOriginal notice of the question was received in Hindi.
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targeted population through State Governments/Union Territory Administrations under
the Targeted Public Distribution System (TPDS) and Other Welfare Schemes (OWS)
such as Mid-Day Meal Scheme, Integrated Child Development Services (ICDS) Scheme,
Rajiv Gandhi Scheme for Empowerment of Adolescent Girls, Annapurna Scheme etc.

To further strengthen the efforts to address the food security of the people,
Government of India has notified the National food Security Act, 2013 on 10th September,
2013. The act provides for coverage of upto 75% of the rural population and upto 50%
of the urban population for receiving foodgrains at subsidized prices of X 3, 2 and 1
per Kg for rice, wheat and coarse grains respectively under Targeted Public Distribution
System(TPDS), thus covering about two-third of the population.

(c) The State-wise quantum of foodgrains provided through TPDS during the
last three years is given in Statement-I (See below) and under Other Welfare Schemes
(OWYS) is given in Statement-II (See below). Number of ration card issued and people/
beneficiaries identified by the State Governments/UT Administrations is given in
Statement-III (See below).

Allocation of foodgrains (Rice and Wheat) for BPL, AAY and APL for the
year 2011-2012 to 2013-14 under TPDS/NFSA
(in thousand tons)

SL.No. States/UTs 2011-12 2012-13 2013-14
(TPDS) (TPDS) (TPDS/NFSA)
Allocation Allocation Allocation

1 2 3 4 5
1. Andhra Pradesh 3738.252 3822.816 3822.816
2. Arunanchal Pradesh 101.556 101.556 101.556
3. Assam 1806.756 1886.856 1886.856
4. Bihar 3650.312 3703.872 3804.791
5. Chhattisgarh 1218.752 1244.112 1255.803
6. Delhi 597.858 598.920 585.960
7. Goa 60.316 63.036 63.036
8. Gujarat 2018.738 2085.108 2085.108
9.  Haryana 732.422 756.012 632.504

10. Himachal Pradesh 519.146 527.940 517.968
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1 2 3 4 5
11. J&K 756.804 756.804 756.804
12.  Jharkhand 1339.032 1358.652 1358.652
13. Kamataka 2386.646 2806.928 2456.382
14. Kernala 1431.674 1472.688 1472.688
15. Madhya Pradesh 2680.736 2736.426 2743.016
16. Maharashtra 4647114 4819.044 4716.136
17.  Manipur 160.446 170.952 170.952
18. Meghalaya 181.696 188.580 188.580
19. Mizoram 70.140 70.140 70.140
20. Nagaland 126.876 126.876 126.876
21.  Odisha 2118.908 2194.266 2191.872
22.  Punjab 814.100 827.976 781.044
23. Rajasthan 2115.140 2179.500 2485.536
24.  Sikkim 44270 44280 44.280
25.  Tamil Nadu 3722.832 3722.832 3722.832
26. Telangana 0.000 0.000 0.000
27.  Tripura 308.034 304.836 303.240
28.  Uttar Pradesh 7114.590 7268.520 7268.520
29.  Uttarakhand 501.702 617.992 511.992
30. West Bengal 3763.754 3857.196 3857.196
31. A& N Islands 34.020 34.020 34.020
32. Chandigarh 34.980 36.780 35.852
33. D and N Haveli 10.284 10.464 10.464
34. Damen and Diu 5.430 5.652 5.652
35. Lakshadweep 4.620 6.620 4.620
36. Puducherry 58.912 60.312 60.312
TotaL 48876.848 50468.564 50134.056
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Details showing State-wise allocation of foodgrains under other welfare schemes
during the years 2011-12, 2012-13 and 2013-14

(Fig. in thousand tons)

S1.No. States 2011-12 2012-13 2013-14
Allocation Allocation Allocation
Total Total Total

1 2 3 4 5
1. Andhra Pradesh 406.216 330.301 418.233
2. Arunachal Pradesh 8.746 7.182 6.911
3. Assam 136.855 133.555 134.495
4. Bihar 265.081 395.741 355.606
5. Chhattisgarh 204.272 237.055 223.199
6. Delhi 35.250 32.531 29412
7. Goa 9.019 6.959 6.977
8.  Gujarat 188.993 210.289 172.617
9. Haryana 95.890 103.942 106.941
10.  Himachal Pradesh 31.999 33.483 35.145
11.  Jammu and Kashmir 39.451 36.550 35.192
12.  Jharkhand 178.366 94.469 86.623
13. Karnataka 266.431 348.770 347.462
14. Kerala 101.184 86.858 89.051
15. Madhya Pradesh 475,932 450.682 434.472
16. Maharashtra 427.481 458.582 422.583
17.  Manipur 17.456 22.781 22.916
18.  Meghalaya 34.705 14.440 16.450
19. Mizoram 8257 9.165 8.631
20. Nagaland 28.344 25272 30.658
21. Odisha 317.392 334.239 324.940
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1 2 3 4 5
22.  Punjab 77224 78.790 76.104
23.  Rajasthan 210.681 195.631 188.624
24, Sikkim 3.514 3.761 3.604
25.  Tamil Nadu 218.416 226.683 258.020
26.  Tripura 32.070 29.850 22.814
27.  Uttar Pradesh 526.223 590.354 555.513
28.  Uttarakhand 42.699 46.787 34818
29.  West Bengal 268.526 331.804 414.633
30.  Aand N Islands 1.491 1.419 1.143
31.  Chandigarh 1.429 1.929 1.610
32. D and N Haveli 1.277 1.380 1.418
33. Daman and Diu 0.365 0.424 0.361
34. Lakhshdweep 0.245 0.255 0.240
35.  Puducherry 2476 2437 2.129
Totar 4663.956 4884.350 4869.605
Statement-111

Details showing ration card issued/number of beneficiary identified
Jor BPL, AAY and APL by The State Government/UT Administration

(in lakhs)
S1.No. States/UTs No of ration No of ration No of ration card/
card ason card ason Dbenificiary identified ason
31.03.2012  31.03.2013 31.3.2014
Ration cards Beneficiary
under NFSA

1 2 3 4 5 6
1.  Andhra Pradesh 206.99 245.99 24545
2. Arunachal Pradesh 3.18 3.18 3.18
3. Assam 57.65 59.93 59.93

4. Bihar 79.76 79.76 NFSA 760.63
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1 2 3 4 5 6
5. Chhattisgarh 45.17 45.17 NFSA 200.77
6. Delhi 23.42 23.42 NFSA 40.07
7.  Goa 3.64 3.04 3.92
8. Qujarat 116.18 114.58 107.94
9. Haryana 56.02 56.76 NFSA 126.49
10.  Himachal Pradesh 15.85 15.85 NFSA 26.78
11.  Jammu & Kashmir 19.70 19.72 19.72
12. Jharkhand 29.09 29.09 29.09
13.  Karnataka 146.76 134.93 NFSA 401.93
14.  Kerala 75.57 78.63 81.76
15. Madhya Pradesh 148.22 148.22 NFSA 509.52
16. Maharashtra 210.05 210.05 NFSA 700.16
17.  Manipur 4.07 4.07 4.07
18. Meghalaya 3.09 449 449
19.  Mizoram 2.54 2.57 2.60
20.  Nagaland 2.40 2.40 241
21.  Odisha 85.38 84.01 85.39
22.  Punjab 60.27 60.27 NFSA 141.45
23.  Rajasthan 137.53 137.53 NFSA 446.62
24, Sikkim 449 4.49 4.50
25.  Tamil Nadu 196.90 195.43 195.85
26.  Tripura 7.34 9.29 9.64
27.  Uttar Pradesh 437.98 437.98 437.98
28.  Uttarakhand 24.37 24.37 26.19
29.  West Bengal 183.49 185.20 188.97
30. Aand N Islands 1.14 1.04 1.06
31.  Chandigarh 242 242 NFSA 1.98

32. D and N Haveli 0.71 0.72 0.72
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1 2 3 4 5 6
33.  Daman and Diu 0.36 0.37 0.38
34, Lakshdweep 0.18 0.18 0.19
35.  Puducherry 3.34 3.37 3.24

Computerised PDS/ration cards

702. SHRIMATI SAROIJINI HEMBRAM: Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether it is a fact that a huge number of fake ration cards have been detected
in various parts of the country during the last three years ;

(b) if so, the details thereof and the action taken by Government in this regard;

(c) whether Government is planning to provide computerised PDS/ration cards to
all the consumers; and

(d) if so, the details thercof and if not the reasons therefor ?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (SHRI RAOSAHEB DADARAO DANVE):
(a) and (b) Yes, Sir. There have been reports about prevalence of bogus ration cards
in States/UTs. In terms of the Public Distribution System (Control) Order, 2001, State/
UT Governments are to review the lists of beneficiaries every year for the purpose of
deletion of ineligible families and inclusion of cligible families. The number of bogus/
ineligible ration cards deleted by State/UT Governments during the last three years is
given as below:

Year No. of bogus/ineligible ration cards deleted
2011 9759952
2012 7648784
2013 4280922

(c) and (d) A Plan Scheme on ‘End-to-end Computerisation of TPDS Operations’ is
being implemented under 12th Five Year Plan (2012-17). Under the scheme, digitisation
of ration cards/beneficiary data is one of the key activities. The scheme also provides
for ration cards to be issued by State/UT Governments to all beneficiaries on the basis
of the digitised data. The beneficiary/ration card data is also to be made available on
the respective State TPDS portals.



